gafaa—qﬁﬂ,aﬂs‘tﬁt’?éf,ﬂéﬁ?vﬁ
F. No. ®@1yaus.fa/ woumo /2021/94¢ e 2) \ |2} 202
|ar H
Iu—vfaa, (I )

faeeh fRumra afarey,
R |farer, feeeh -110054

fava: Rue W ¥ fRAie 03012022 § a9 RAue S R T@H g B TY
ARIfRd UE AT —12 BT IR |

(Twifda wem w1 — 12)
AEed,

IR v @ A § w@red g qRaR soamor v ¥ 9=fd SR @ 100
vl o dRaE 8 e © |
I e SN & @ Wgfa ¥ 9 fear mar § |

~

(3mRodroN=I0 WV'@w/

' Sodag (IS §rn)
el —SWRIad :



wWred 7d YRAR ST far, fieell wRaR
gai Ty f, ot @ gwe, 7% fReeht

aRifdbd / arifea E arifebd

YT Gy : 12

fesias : 03.01.2022
UHDHI BT M : oA Y TIH

wqﬁmwﬁsﬂuﬁmaﬁmaﬁﬁm—

BEE S 7
P) | TN U8 A T & SaW TR T 8§ ot &, TR dfde—4 A ergara
ﬁmgvaﬂqma}ﬁnfwa‘»f%mgh M @ fav 9 &1 der el
&1 ARUBT B form Ty R, fdera mReRor @ & oy
g |

W) | ¥9 egard # S Y Suerer oRh, Swel | saara @y Tq glaema
fda=or; 8l aﬁwwg#gﬁgqfi?amm

ST S ? |

S=ar &) gafda fear smer? YT QR B |

) | 59 I o o1 P9 G0 e SR 9 98 aﬁmﬁﬁwmﬁ




GOVT OF NATIONAL CAPITAL TERRITORY OF DELHI
DIRECTORATE GENERAL OF HEALTH SERVICES
F-17, KARKARDOOMA, DELHI-110032
SHIB Branch, email: cmoshibdhs.delhi@nic.in

No.F.21 (LA-964)IDGHSISHIBIZOZ1Il{ z'LH Dated:={-| Y o
To

The Deputy Secretary (Q.(:‘,.),

Deptt. Of Health & Family Welfare, -
GNCT of Delhi, 9" Level,

A-Wing, Delhi Sectt., |.P. Estate,
New Delhi-110002
Sub: Vidhan Sabha Starred Question No. 12 for answer onA03.01.2022 regarding
Bindapur Hospital Project..

Sir,

In continuation of this office letter of even No. dated 28.12.2021 on the

subject cited therein. The following requisite information in R/o Bindapur Hospital
Project is as under:-

1. The date of

Acquisition/Possession of
land from DDA.

\ 2.

3.

22.07.2013

Measurement of the Plot

2701 sq. meter is earmarked for said plot.

Possession of the land from | 22.07.2013
| DDA and handing over to
PWD has been done.

4. i 1. Approval of Competent | 17.10.2017
\ Authority to establish
Maternity Centre at

\ site.

i

‘ 2. Approval for General

1 Hospital/100 beded
i’b maternity-centre Mornelr

, hospital 2 Ceildl 15.02.2018
| Qv _
5. | Preliminary Estimate to MS e A revised preliminan oI
Dada Dev Matri Shishu \ amount ing to Rs ry73 t;sstlgwte
Chikitsalya. (Rupees »£9,000/-

Sevent T
Seventy Five Tho y hree

already been s
for AComprehe

Lac
usand only) hag

anctioned to pyyp

T ]




e PWD had appointed on 26.12.2019
a Consultant/Architect for
Comprehensive Planning &
Designing. ( M/S Design Associate
Inc, A-163, Sector-136, Noida,
Grater Noida Expressway, Noida-
201301) (Encl: letter .
No.54(Bidapur/AB/HMD  (SW)/M-
123/PWD/2021/410 dated
20.02.2021)

« Drawings and designs prepared by
consultant have already been
finalized.

o Recently, a Preliminary Estimate
amounting to Rs. 113.06 Crore from
PWD has been received to MS
Dada Dev Matri Shishu Chikitsalya
Hospital on 17.09.2021 & the said
file has been received in Hospital
Cell, DGHS for construction of said
Hospital Project.

« Possession of the land from DDA
and handing over to PWD has been
done on same day (22/07/13)

6. Timeline for construction.

Preliminary Estimate submitted by PWD is
under process for the Administrative
Approval & Expenditure Sanction of the
Competent Authority. It will take about 30-
36 months to complete the construction
after receipt of the approval.

This issues with the prior approval of Director General Health Services,

GNCT of Delhi.

Encl: As abbve.

Yours faithfully

e

L]

i
S IVIA JAIN)
Addl. Diredtor (DGEHS)
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Medical Divector/Medical Superintendent,
Lada Dev Hospital,
Dabri More, New Delhi,

ME- - Cro New Mother and Child Care Hospital at Bindapur, Dwarka, New Delhi,

RSO P

Please find enclosed herewith Preliminary Estimate for the above stated work amounting
to R, 113.06 Crove ire 1% Contingencies & 1% Lubour Cess for accord of the A/A & bis of
compatentanthority.

This letter is issued with the ;\ppmva.l of competent authority.
tnels- Preliminary Estimate ‘\z@"\ "
W

s syl (i)
T R S e

girfaf -
1 Superintending Lngineer, Health Cirele-1 PWD LN Hospital, New Delhi for information
please, —
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‘Wh\

M mudes ol Meeting

Fhe meeting of Appraisal Connuittee was el on QL2000 LS ARN] ek

Chaimanship of Divector General ol Healilh Serviees, GRCTDY i the condeaene i

3yl

AU evel Pert Rarkardowma, New Delhi (10087 g0 finalize the phan dieon
prepared by the Consultants/Architects Lired by WD i o Bailding plans v e
of New hos pilal project at Binds i As per MEP of Shii Prada ey Mot ASvenn
Shishu Chikatsadya Hospia), New Black a0 Deen Davad Upadtionvay Hospitad s f
o

N Dethi (Bxpimsion) and 1o review the final Hoor baildinge plans o f Dy
Bandbu Hespital (Remodeling).

he ad mecting was attended by Jo Seeretary (Infin, Depte ol TREDW, GNCTD G e
Nreeror Health Services, (West)! M.D, DDUL Hospital, Medical Supenntendeit- & Ol
).‘;w Cland Bawdbia Hospital asd Dada Dey llnn,,ml Superintendent Eoyivrese 21D,
FAVEL Goret affivas of PWD & soncemed Arghitect? Conaltant smpointed be WD v e

copy ol attendance sheet of participants in the mecting is apnesed.

At the onset of aneeting, Director General Health ServicesChabnim of Ny o
Committer welcame gl) the members/participants present in the mreating wul duocivd il
Convener, Appriisal Commitice to proceed Tirther s per the aeendic ol meeting

F Corvener, Appraisal Commitiee reanested o Architeets” Consitast bieed by WD 1
mroduce the drawines/designs aod phiuis in o Hoapitals as per npemd ool e e gine

S Therealter, drawings/designs and plimg prepared by Architects weeve pradveail hefoee e
Aposnisa) Comnitee andd diseossesh a detdl one by one ps under

"\!lf“ M |l (icill)u mon tlu unnnnlln th\ul overnlh st ianon pe s
(Ix‘anmszdn signs and plans prepared by Architeet Desien Associates for sl prospe
eacept some amendments tu be incorporated as wnder:
/l",‘,r\’l’/ . Post Operative Buda to e ine .(“l‘u’ frons e o siy o amnbes il
A accordingly P oap beds o e e lived theee on OF oo
o ¢ / i Adequate store et be increscd e OF oo,
~ ‘/.\f'r\' \V(,.\\ e It has been apprised by Architect Qi no o T adhen whle o an ool
. . heen incrensad o tiree 1o five aq por disenadon witls
}

N ,i AU
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SDDMASC. The commitiee has further divected o explore the
feasibility fursix labor table by increasing LR space.”

Further, all the above mentioned amendments or other suggestions required in the

drawings/designg 10 be incorporated  after making discussion with M.,
SDDMASC,

NEW BLOCK AT DEEN DAYAL UPDAYHAYA HARL NAGAR, DELI
(EXTANSION): )

Phercafler, the  drawings/desipns and” plans prepared by Architect/ Consultant
appointed by PWD ie ARCOP ussociates in r/o new block at DU Hospital were
produced and discussed i detail,

The salient features of proposed new bloek is as under:

1. New block will be fully dedicated to Mother & Child facility.

i, The Block will have 614 beds along with provisions of modular OT's, LDR's
and TCUs.

i Integration of proposed new block with the existing campus wil] have :
a. G+9

Multilevel Car Parking

¢. LEach nursing station will control 32 beds.
d. Each cubical will have 8 Beds which will have two attached toilet,
¢. Tour cubical will have one module.
T, Oue floor will have four modules,

iv.

The new block will have Pneumatic System
— X L. . ]
Going through the drawing, and design prepared by Consult and afler much discussion

for the same, the -committee had further suggested some amendments ‘o be
incorporated as under:

6. One stop centre (0 be zccommodated at .ground Noor jevel as part of
Gynae emergency .
0. Gyane emergency to be swapped

with Pediaric emergency sinee more
space 15 required. .

Deep Chand Bandhua Hospital Remodeling) at Kokiwala, Ashok Nagar:
Thereafter, to review the revised drawings, designs and plans {;:;\::(\ by
Architect Shri Suresh Goel in /0 Final Floor Building plans of Decp Chand
Bandu Hospital were produced

a8 per current needs of said hospital belore
the Appraisal Commitiec. : :

1 has heen puinted out by the Commitiee
inaseial implicatious for implementation
hi-Principle Approv
to be followed,

and the MS.DCBI i€ there ane
P md execution of revised plan then
al of Competent Authority and pProcedure as per GER are

Pass



It

st

‘,._\\ffmr that, in this respeet, it was replied by the concerned Superintendent
Engineer that there is no Financial Implications es all changes demanded by
concerned MS are internal in nature except for De-addiction centre. and
everything as per proposal will be done within the limit of existing tender
expenditure and within the provisions of GRI.

It ‘hns been apprised by concerned Medical Superintendent that after approvel
of' cathier plans” in 2616, the current requirement of the said hospital are
arisen from the various orders of Fon’ble Delhi High Court from time 10
time which are 1o be cdmplied and to meet oul the demands of COVID -1v
pandemic i.c. ' |

30 Bedded De-addiction centre to be established on the ground floor.

10 Bedded existing Dialysis Centre to be upgraded to 20 Redded
One stop centre is 1o be establishe

5§
el RSN

has further Leen apprised oy concerned Architects all reguircments

demands have heen incorporated in the revised plan which 1s as under:

.

L3

Fhe revised requirements given by M8 DCR haspital s the earlier requirements « .

changed on set of the Corona and (o meet direetion of How'ble Tigh Cowr
additional requirement of 30 bedded de-addiction Ward in the Bospital having ypeo s
requireiments, '

The hospital formed a committee and the revised requirements were discussed with
PWI) wuthorities along with consultant. The consultant prepared revised drawiies
submitted on 27.10.2020 and after discussions all the head of the department agrea
and approved the changes in the revised plan. The revised final building plare -
Deep Chand Bandhu Hospital (Remodelling) were produced by the Architeers bels,
the appraisal committee for approval,

The changes arc internal ‘except for-an area of 18 x 15 m+on Ground Floor over :h:
basement {o 'meet area requirement of de-addiction department. Jt costs wil! ne
adjusted within 1he allocated cost. And this area Is within FAR and shall be reguia:ize!

_at time on completion.

Irurther, Minor Changes are us under:

[S.NO. PROPOSED CHANGIES FLOOR ™

l REFERY N

! Mortuary and Stores added to | as per ¥ T o, o
; requirement

12 50 bedded De-addiction wards add=d to adjacent G

‘ site near expansion area only single storey,

RS, \ A
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3.

there shall not be any financial implication hence no financial approval needed.
Therefore, the long held up censtruction work on site can start now.

I C mwxlu\ ward an.mj entent done as ')f:r ver HOD of

| Causality department suggestions.

dialysis added

Ground fimor )

First floor :

block area

Other miscellancous minor poinis

Kitchen shifted to (‘\IHN[},' ostel and 20 bed for |
l.abs and Onc Stop Center centre added to ward Second Nloor ?
f

- - -

CSSD added 10 \cmm (o the OT arcas Fifth floar :
|

—

1. bmu added o near docmx cm{y TO0I area Fifis foor {
i

T

i

The Architects & PWD also represented before the appraisal committee that since the
changes are of minor nature, the cost shall remain within the allocated amount, and

> The commitice had discussed

the drawing in respect of above mentioned hospitl, and

rll‘)pl’)"L‘d the proposed revised plans of the Decp Chand Bandhu Hospital, as per requirements
as there is no additional financial implication in the revised drawing/ plan and and ali the
prevailing rules/ building byelaws 10 be followed by PWD and Consultants.

N

These al) above suggested amendments/changes may need further discussions as per the needs

of the individual concerned MD and Regionial Director and afl need 1o be incorporated by the
respective Architects firms in the drawings of the above mentioned respective three Hospitel
Buildings accordingly.

Grussly plans/ drawings have been approved by the commiftee in r/o New hospital project

ITospat);, New Block at Deen Dayal Upadhayay Hospital

at Bindapur ( As per MFP of Shri Dada Dev Matri Avum Shishu Chikitsalva

(Expansion) and

reviscd plans ol Deep Chand Bandu Hospital

al” Harl Nagar, DcIhT
(Remodeling)

{(provided that there js no additional Financial implications in case of DCBH) and all the
prevailing rules/ building byclaws are (o be followed.

r . After incorporating su%cstcd changes, the drawing/ p slans 1o he xigned by respective i
“Director/ Superintendent (However, in case of Bindapur Ll()J)llﬂl p‘oncl dr'xwmuc dm R
plans to be signed by, MS.SDDMASC), Concerned Regional Director Health \c-m“~
two more Commiltee “wembers and then to ke submitied to PWD for needful.

/

N,
7

”
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N
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Une copy o be submine
)
¢l

il ¢

All officery ¢

1

(\) C/2MMNSATC2018 ;/ bety-Ls T

Iy 1 e
vare requested 1o ke 'mfv ol action that may be relating o them
he meeting ended wiy

Favo -voi thanks to the Chair,

Phis issues :
S with the approval o DGNSAChe airperson of Appraisal Commmitiee

1):-.Aahis}.@,y:u
Medical Divector, Burari Hospital
Convener, Appraisal Commiites

{ = Diited
; Pr : \QC"MH\ .(“_\Q,O‘, i“fu.‘I 0¥ Level, A wing, Dethi Sachivalya, Dethi- 110002 .

= Spl Seeretany (Inb) I&FW, GNC Tn G Lewe § A wing, Dzthi Sachivalya, Delhi- 11000,

o O8I 1o Mimister of HRFW. GNCTD, |75 Level, & wing, Delli Sachivalya, Delhi-) 10

. Director General Health Seivices, GNCTD

5. Engineer-in-Chief, P\WD, GNCTD 12° Fioor, MSO Building, 1P Estate, Dethi. 110002

0. Ju Secrotny (mm) H&FW 9% Level, A wing, Delhi Sachivalya, Delhi-110002

7. Regonal Director Health Services (NorthyM.D. BSA, Hospital, Rohini, Dellii.11008:

8. Repional Direstor Health Ser

9. Medice!

1

L

[N

12,8

$\)

\‘l.

(R

6o \' may Apgerwal -

8.

10,

Q.

0

Services (WestM.D. DDU, Hospital, Hard Nagsr, Dethi i
Supgrintendent. Shri Dada Dev Matri Avum Shishu Chi }\ﬂs'lya. \‘car Dabril 3

Mivdicr! Superintendent. Deep Chend Randa Hospital, Kokiwala Barh, Ashek Vihes, 7.5
P e Pugineer (P o‘t-cmH alth, FWL.GHCTD , 2 Floor, MSO Building. I b=,
[REUSIA

o ~lealth 2

PWI3, Dr. BSA Complex, Scetor 6, Robini, Dethi 110085

u‘\.\“ll\t Lngmc or, HIPD-PWD West,Sector 9, Dwarka, New Delli-110077 ‘
cewtive Enpineer , HPD-PWD Northy, Ir, BSA Complex, Sector 6, Rohini, ')cl!‘ g 5

D Arun Ouptic President, Delhi Mediead Council, DMC T Reom No 308 A,

Riock Mautans Azad Muoaical Bahadur Shah Zalar MArg , New Dethi-i 1()0()2

sember, Il Moediead Contcil A L 18 Pashaponiali, Vigaes A

Y flaor Admin g

Dk 11009

. b Lh ndra Prakash - Member, Delhi Medieal Council, Managing director, Gauri Hospitn} P
114,30, Malka Guny road, Jawahar Nagar, Delki 110007

Dr. RK. Gupta Lx. President, (()r'hom"'

odic Surgeon), Dedhi Muimﬂ Aswmlmn\}} LCommur
On
¢ (.mru Prect Vihar, NewD cihi 110092

Mr, Sanjity Kumar Gupia, Consulting Architea, H-5/2, Qv\'ml X1, Rohird, Delhi 110082
Gt Hile

Dr.ah sl. {5 ;\.xl
Mudical Director. Burnri fivspitad

Convener, Appratisal Conmitiee

dtorespective Medical Director Superintendent office and Flospitai
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50272018, :
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RUNISED SANCHION ORDER

Nl iabern Nancton of Peedtor General Health Services dated 07:082020 is herchiy
TG T engastement of Consultant for ¢ ciprehensive Consultuncy Services for PMlanning,
Loeshing and Pev fprient amounting s Rs 7375 000/~ (Rs. Sceventy three lac & seventy five

=it oulyy excluding o fee Xcontinpency changes for built-up peea of 10000 S,

P sonstruction of il bedded hospital at Bindapur, Pht.~! Zone-K-2, Dwarka, New Delhi v

waatds, carbier Sanchion Order \o HESO7200 HDHS/PEAS221-235 dated 207072018
ranng 10 Ks 40,56 23041 was gsaued for built-up urca of S500 Sqm s treated as caneelled
Svudeorder Na 997201 T DHS/PAS288-301 dated 17/0872020, ' ] |

Lhe wark shull be executed subject to following conditions:- |

. ine consultwit shai provide comprehensive comultancy services in project conceplualization
covenny space utilizatwn., functional requirements, prepamtion of Master Plan, Preliminary
Project Repen. Prorect Cost Estumuation, Detailed Architectural, Engincering und services devign,
Cetased Progeet Report. Preparation of contract Documents, Facilitution, Design & Specilications
Soststance and Computer Bused Energy Analysis of Building and its components aud
documuntations lor GRIHA Rating while collaborating with the design tean o create the most -
sustwnadie design output and the best possible green ecttilication (not fess fhan 3 star GRIHA
ranng 5 for the project which has 10 be registered in ADARSH (Associntion of Developinent and
Research, Sustainable Habitat).Preparstion of 3D vidual constiuction madel of buildings and
services for engineering coordination between aechitectural aned other designs sucl as struciugal,
AP services like clectrical, mechanical, plumbing, fire protection cte. The Preliminary Project
Repon shall cover all project components for commisstoning and operstion of the bospital,

Fhe corsultant shinll prepare/modily the master plan, , :
Fhe consultan shall tihe nll necessary statutory approval from all authoritios including
DUAC, NIMC, Jul Boasd Delln, Pollution Control Boarnd, Dellii Fire Swrvicus, A'l',f(“‘;l),
MOET, svishon and any otber as  required, l'wmrmiun' .ul' 3” subinission
drawings/matenals and wodcls for these ap,tmvuIs will be n:.smxmbzl’uy of !hc m:m;t\u;uf‘
The statutory approvals shall include shall include completion Ccﬂihcatcr for ‘cmr‘ip eling
e building from the tocal bodies. o A RN ST ;
1 :’]dl F.m’im:;mvnm! [mpact Assessnicnt, i required has to be dnru'f' hly gmlfe:?;‘:{f:‘nnkm
; The Consultant shall carry out wpograplucal survey mug the survey of all exiy oF é\idtlag
" and other constiaints existing in and around the site for ﬂﬂugl“mw“?“\ .

1
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ol the Buaidding and s corpangats and documentation i GRIHA Rating,

Buhiinge plans o Shail be prepared wosceordanee with Tigest prevailing Freiln Builiding
by daws & Muster Plan of Delhi 2021 :

f ‘fV Crapased pregect sall wot be sbandoned amonmd-way.

Hhe menpe ot work o be enevuted by the consultant, along with the tine sehedule for,
corpletion o e work, moade of paymens / time mble tor payment of the consultancy

cratres. Conedtness and vability of the architectural designs/drawings ol amay be

proseribedspecified in the contiact, The PWED should enter into an aggreement with e

consiltait. Centret should be deafied properly and got verted Fronn the Law Deptic

30 Provedures, as prescribed in GER 2608 and CVE guidelines, hove been fullowed [or
sedeening the consiltant 1 be ensured by PWIY v .

n WD o ensute thiin the technical examination of the prospective hidder Lﬁx based on the
perts, as dand down owm CPWD Manuab and OFRL The scope af work and the pasy
expeniener i dhis regind s sbo taken nto ascsunt. o R i
e exventing agency © PWIwill eusure that tee sehomeconsultaney has been conceived,
Jusagped and planned insucloa paner @y wouid ensure execution of the project fscheme

&

vt moal econwinical manner and that o wastelul /7 superfluous expenditure whatsoever
will be incurred. : il S8
¢ 1 will also be ensured that there is no compunentianitistretch in thie schemeconsilinney.
which 14 superiluonsiredundant and Ut the componenty units’strectics included in the
Project sehome are echnicatly essential o be & pan of the same, . o 2
0 Betore undertaking the schame/consuluncy, the PWD shonld carry out properithorough
ansesspient apprinsal of actonl requirement, scope and nature of Sork 16 be carried put,
0 The PWDY should alse satisfy itself about the feasibility, economics and uiility of the

wheme consttangy.
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COVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELH] \’17
DIRECTORATE GENERAL OF HEALTH SERVICES
F-17, KARKARDOQOMA, DELHI - 110032

HOSPITAL CLLL P30ca0g
(cmohedhs.delhi% nic.in) Fax: 22306

‘)97‘20l7KDHS/P&S/ ba -y e /‘S'/—L/Lc{?

Tel. N0.22382264

FNu 107

To
P)rojticl Manager (chltM’rojccts),
I ;{h]xc work Dcpartmcn(,GNCT[).
6™ Floor, MSQO Building, _
LP Estate,
New Delhi-@ §
Sub: -

Regarding establishment of Maternal and Child Hospital at Bindapur Pocket —111,
Sir/ Madam, A

I am directed to convey the approval of Competent Authority for pursuing .construclé%’}‘:;
Maternal and Child Hospital at site of Bindapur on the lines of Shri Dada Dev Main Ammh x'_ml
Chikitsalya Hospital. This plot was earlier earmarked for construction of 100 bedded general hospital.

; . .Y o s ic het : ady
The copy of noting containing the approval of Competent Authority is being enclosed for your read)
reference.

You are, therefore. requested to take requisite actions in this regards at earliest.

Yours Sincera]y

Addl Director (Hosp. Cell)

F.No 10/997/2017/DHSP&S / Ha-4y . Daed | S’} L/zc
Copyv 10:-

I. OSD to Hon'ble Minister (Health),GNCTD A wing 7* level Room no 702, Delhi Secretariat.
PS 1o Pr. Secy.(H),H &FW Dept.GNCTD,9" Level. Delhi Sectt.IP Estate, Delhi 02

Addl. Secretary Infra H& FW Department 10* fioor Level B Wing, Delhi Secretariat, I.P
Estate, New Delhi

4. CDMO South West DGD Building. Sector 2. Dwarka 2™ floor, Near Bhaskaracharya

\ )

5. PSto DGHS
O Addl. Director (Hosp, Cell)

vJ_t\)



- &

f' The Minister of Home, Health,

PW0 & Urban Doy

Govt. of Hattona Caphal Territory of Delnl
‘A’ Wing, 7%

Lovel, Dot Socrotariat,
LP. Estats, New Delti-110 002

4%15,(

Powser, Industrics,
slopmant

A + Lemstsnr. it o
No. Min.huatlhmn‘n Q330~3 n ‘ Data: 17% Octobier, 2017

This is \n teferonce to letter ng MLA2828/2017 doted 12.10 2017 regarding hestth
ts5u6s3 in Uttam Nagaoy constituency of Hon'ble MLA Sh. Naresh Batyan

In the weekly revigw Meeting convaned by Hor'ble Chiof Minister on 17 10.2917
which was atterked by Hon'ble MLA 8K Naresh Balyan and undersigned, folowing
was decided - : '

. n muttistory bulkding (Barat Ghay

) In Uttam Nagar, a polydinic will be -
established,

In plot of area measuring 2701 ¢q metsr at Bindapur area of Uttam Nagar, a
matemity camer will be eambliahed..

- \n Delti Govt. Dispensary at Bindapur, & polydinic wik ba established.

+ Matter related to problem of traffic jam from Uttam Nagar Terminal to

Dwarka More, appropriate action shall be taken by Pr. Secretary (PWD) at
the sariest.

Ve
(sa JAIN)
th'\Wintster
17/10/2017
,D,/\‘ Copy for necassary action: ,
A+ Pr. Secretary (Health), GNCTD
2. Pr. Socrotary (PWD), GNCTD
Copy for information: 2
* Advisor to Hon'bie CM

* Hon'ble MLA, Sh. Naresh Balyan
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